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O.A. No. 256 of 2008

Order dated: 11.07.2008

CORAM:
Hon’ble Mr. Justice K. Thankappan, Member(J)
Hon’ble Mr. C.R.Mohapatra, Member (A)
Lo ®

[he applicant #eesss lus prayer to have a

direction to the Chief Post Master General, Onissa Circle,
Bhubaneswar to dispose of his review petition annexed as 1
Annexure-A/5 and A/6. :

Considening the contentions raised n the O.A.
and pa’the circumstances under which the prayer 1s now Iy
made, we are of the view that the Q.A., iuself can be 4 3‘
disposed of at this admission stage without notice to the

other side by directing the Chief Post Master General, i

o Respoudut To |ty gonsider sud gzﬁzm% b &

and A/6 as esprematty as possibl'e) T 45 days from the
date of receipt of this order. This order is without
considering any of the ments of the contentions raised in the
O.A. Ordered accordingly.

A copy of this order may be served on the first
Respondents through the counsel Mr. S.B Jena appearing for
the Respondents.
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